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the rates of assistances recommsnded,
subject to the following modifications :

(i) In the case of stowing assistances
covered by items (2) to (6), the
rates should be fixed rates. This,
in the opinion of Government will
simplify the procedures and also
encourage the colliery to adopt
cost reduction measures.

In the case of controlled roof
caving, where such method of
working is introduced as an
alternative to stowing, assistance
will be admissible limited to what
would have been admissible if
sand stowing was adopted.

(i)

It has been decided that Gassy
Mines of cateories II, III and 1V
may be given subsidy at specified
rates prescribed.

(iif)

Coal produced from depth may be
subsidised at prescribed slab rates,
depending upon the depth of
workings from which it is pro-
duced.

(iv)

3. Orders have accordingly been
issued, and these will take effect from Ist
January, 1970.
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Will the Minister of PETROLEUM
AND CHEMICALS AND MINES AND
METALS be pleased to state :

(a) whether it is a fact that the Cen-
tral Government have approved the scheme
of setting up a fertilizer plant by the Birlas
in Goa with U. S, collaboration;

(b) if so, the details of the finalised
project indicating the production capacity
to be installed, contemplated terms of colla-
borations and share of control on finances
and management; and

(c) when the work on the project is
likely to start ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI D. R. CHAVAN) : (a)
Yes.

(b

The production capacity envisaged 1s as
under

Production capacity .

Ammonia 2,20,000 tonnes per annum
Urea 3,40,000 tonnes per annum
Compound
fertilizer 1,50,000 tonnes per annum
(28 : 28:0)

Terms of collaboration etc.

A new company by name M/s. Zuari
Agro Chemicals have been formed to imple-
ment the project. The foreign collaborators
headed by the U'S, Steel Corporation will
be contributing Rs, 805.50 lakhs towards
the equity capital of the company. Besides
the U. S. Steel Corporation will also supply
know-how. The c« y will be d
by a Board of eleven Directors. Two of
the Directors will be ncminated by the
Indian Public Financing Institutions. There
will be an Indian Managing Director.
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"(c) Constructton work is expected to
start shortly,

Revolving Fund of Rs. 225 Crores for
Housing Scheme
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Wil the Miolster of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state 3

(a) whether it Is a fact that the Pla-
nning Commission and Ministry of Finance
have approved the Housing Mioisters’
Scheme for revolving fund of Rs, 225 crores;

(b) If so, the main features of the
scheme; :

(c) when it is likely to be imple-
mented;

(d) whetber tbe State Governments of
Kerala and Madhya Pradesh have submitted
any Housing Schemes under the sald propo-
sal and If 5o, the detalls thereof; and

(¢) Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS HOUSING

FEBR JARY 23, 1970
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AND URBAN DETELOPMENT (SHRI
B. 8. MURTHY) 1 (a) to (c). A proposal
for setting up of a Kevolving Fund for
Housing and Urban svelopment, to be
operated through a new Corporation, has
been approved in principle. The exact
quantum of the Fund and other details are
being worked out. The proposal would be
given effect from the next financial year
(1970-71).

(d) and (¢) . No project under the
above proposal has been received from the
Government of Kerala. Project proposals
have, however, been received from the
Governm=nt of Madhya Pradesh which
envisag: development of 3,000 house sites
and construction of 1,000 houses at a total
cost of Rs, 3.20 crores in the cities of
Bhopal, Indore, Gwalior, Jabalpur and
Raipur, The proposals have been scruti-
nised and the State Government have been
advised to recast them suitably for better
regeneration of investment, The revised
proposals have not yet been received,
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